
105        Written Answers [29 APRIL 1994] to Questions        106 

Suspension of employees of CWC at 

Metiabniz-I 

5064. SHRI E. BALANANDAN : Will the 

Minister of FOOO be pleased to state: 

(a) what are the reasons for suspension of 

five employees of CWC at the Matiabruz; and 

(b) whether it is a fact that without giving 

them any show cause notice or charge •beet, 

CWC management issued suspension orders; 

with change of headquarter? 

THE MINISTER OF STATE OF THE 

MINISTRY OF FOOD (SHRI KALP NATH 

RAI) : (a) and (b) Five officials at central 

warehouse, Metiabniz-I were suspended after 

observing shortages in the stock of Newsprint 

Reels 126.500 Metric Tonnes and Edible Oil-

48.56 Metric Tonnes. Suspension is not a 

penalty and as per Central Warehousing 

Corporation (Staff) Regulation 1986, no show 

cause/chargesheet is necessary before placing 

any employee under suspension. The 

Suspension orders of all the five employees 

have since been revoked. Out of the five, one 

employee has super-annuated. 

Transport  allowance  to  CWC employees 

5065. SHRI E. BALANANDAN : Will the 

Minister of FOOD be pleased to state : 

(a) whether it is a fact that CWC is paying 
only Rs. 50/- as transport allowance to    its   
employees; and 

(b) whether it is also a fact that con-
veyance charges within a radius of 8 K.M. for 
attending official work was not paid to its 

employees even to the cashier for handling 

cash? 

THE MINISTER OF STATE OF THE 

MINISTRY OF FOOD (SHRI KALP NATH 

RAI) : (a) The employees of the Central 

Warehousing Corporation in Group, 'C & 'D' 

Categories are being paid trans-' port 

subsidy/conveyance allowance at the 

following rate under IDA pattern :— 

Conveyance allowance : (i) Employees 

owning and maintaining Scooter/Motor Cycle 

are being paid Rs. 100/- per month. 

(ii) Employees owning and maintaining 
Moped Rs. 75/- per month. 

Transport subsidy : For using other modes 
of conveyance Rs 50/- per month. 

Group A & B officers are being paid con-

veyance allowance and transport subsidy at 

the following rates under CD A pattern :— 

Conveyance Allowance :- (i) For main-

taining Car Rs. 450/- per month, (ii) For 

maintainng Scooter/Motor Cycle Rs. 175/-per 

month. 

Transport subsidy :— For using other modes of 

conveyance Rs. 40/- per month. 

(b) Conveyance charges within the ra-' dius 

of 8 K.M. for attending official work are not 

being paid to its employees including cashiers 

also. 

 



107        Written  Answers [RAJYA SABHA] to Questions 108 

Requirement ot foodgrains 

5067. SHRI RAM NATH GOVIND : Will 

the Minister of FOOD be pleased to state : 

(a) what is the country's total require-ment 

of foodgrains per year and whether the 

requirement is met through (lovem-ment 

purchases and open market purchases; 

(b) what is the break-up during the pre-
vious three years in respect of Government 
purchases and open market purchases; and 

(c) what is the subsidy paid to meet the 

gap between Government purchase prices and 

the open market purchase prices ? 

THE MINISTER OF STATE OF THE 

MINISTRY    OF   FOOD    (SHRI   KALP 
NATH RAI) : (a) The requirement of wheat, 

rice, pulses and oilseeds in the country at a 

given point of time depends upon several 

factors like population, characteristics, 

production, availability, income distribution, 

price levels, consumers, habits, availability of 

substitutes and other related matters. As such 

it is difficult to estimate the requirement of 

these commodities. 

The requirement of foodgrains for public 
Distribution System is met from the stocks in 
Central Pool purchased by the public 
procuring agencies at minimum support price, 

procurement price. 

(b) The following quantities of rice and 
wheat have been procured by the public 
procuring agencies for Central Pool during the 
last three marketing seasons :—■ 

 

 

(c) The Central Government does not 

provide any  bsidy to meet the gap between 

Government  purchase   prices of food- 

grains       (MSP/procurement   prices)    and 
open market purchase prices. 

 

 


